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1 18,10.95 Shri R.N.Mohanty, learned

counsel for the applicant has given%
a brief back-ground of the facts off
the case. The relief sought for is |
that & direction be issued to cOmpleft;f“/
the énquiry within & month ang till} |

then the post miéy not be filled up. y

It is not possible toO countendance
the relief sought for. The Postal ,
Department is free toO advertise for |
a suitable candidate and £ill the
post. With regdrd to the first part
of relief, it is submitted that the
petitioner was suspended(in the
postal ctﬁ%inology put -off-duty) on
5.5.1995, The grievance of the
petitioner is that four months have

pissed dnd even till date no inguiry
officer hés been @ppointed and on |
27 .8.1995, the post was advertised.
Without going into the merits and

on going through the averments, it
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1 718 10 ?5 i.e., the Superintendent of Post Office S,Q\(\\‘ A\ & xqg
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I accordingly direct the Superi
tendent of Post Offices, Bolangir Divi
Bolangir, to appoint an Inquiring Offige

dnd dispose of the pending proceedings| -

dgainst the applicant within @ period of
six months from the date of receipt of
of this orgder.

With these observations, the
application is disposed of .

The learred counsel for the
Union of India Shri U.B.Mohapatra is
present and has been heard.

Send copies of the orders to
the respondents along with the copies
of the application and copies of the
orders be mdde available to the
counsel for both sides.
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